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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

CENTRAL ZONE BHOPAL (MP) 

 

IN THE MATTER OF  

ORIGIONAL APPLICATION NO. 138/2024 

 

PRAJESH BISEN                               …PETITIONER 

 

//VERSUS// 

 

CHIEF MUNICIPAL OFFICER, BALAGHAT & ORS.      …RESPONDENTS 

 

ACTION TAKEN REPORT IN LIEU OF THE ORDER DATED 07.10.2025 

ON BEHALF OF ANSWERING RESPONDENT NO. 1 – MUNICIPAL 

COUNCIL, BALAGHAT 

 

It is most humbly submitted on behalf of the Answering 

Respondent No. 1 – Municipal Council, Balaghat as under: 

1. That the present Original Application has been filed 

by the Applicant raising the issue of non-compliance 

with the Solid Waste Management Rules, 2016. 

2. That the Hon’ble Tribunal vide order dated 07.10.2025 

directed the Answering Respondent No. 1 to ensure 

compliance with the Solid Waste Management Rules, 

2016 and take remedial measures for disposal of 

legacy waste, and to file an action taken report 

within two months. 

3. That, the Answering Respondent is a small Urban Local 

Body (ULB) serving a population of approximately  
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1,10,000, operating under severe financial 

constraints and lacking significant independent 

revenue sources. The ULB is entirely dependent on 

the Urban Administration and Development Department 

(UADD), Government of Madhya Pradesh, for funding 

and administrative approvals related to large-scale 

infrastructure projects such as Solid Waste 

Processing Units and Sewage Treatment Plants (STPs). 

4. That, the first formal direction for preparation of 

a Detailed Project Report (DPR) for solid waste and 

liquid waste management was received from UADD on 

06.12.2021, followed by appointment of a consultant 

who submitted a preliminary report on 08.09.2022. 

5. That, after due technical scrutiny and 

modifications, the final DPR was submitted to the 

Divisional Office, UADD, Jabalpur on 19.03.2025 and 

forwarded to UADD, Bhopal on 21.03.2025. 

Administrative and financial sanction for the 

project was granted on 10.06.2025. 

6. That, following the approval, the Answering 

Respondent initiated the tender process for the 

construction of the proposed Sewerage Treatment 

Plant (STP) under the Swachh Bharat Mission (Urban) 

2.0 scheme. Accordingly, vide Letter dated 

12.06.2025 and 20.06.2025, the consultant M/s ABR 

Architecture and Associates Pvt. Ltd., Raipur was 

directed to prepare and submit the tender documents. 

7. That, thereafter, the Directorate of Urban 

Administration and Development (UADD) issued the 

tender on 08.07.2025, bearing ID 2025_UAD_435347_1, 

titled “Tender Document for Interception and 

Diversion Work for Tapping Nallah and Setup of Sewage 

Treatment Plant for Used Water Management for 
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Balaghat Town”, with a total estimated cost of Rs. 

30,82,13,000/-. 

8. That, the above facts were placed on record before 

this Hon’ble Tribunal in the previous Action Taken 

Report. The present (second) Action Taken Report is 

being filed to apprise this Hon’ble Tribunal of 

further progress made subsequent to the filing of 

the earlier report. 

RECENT DEVELOPMENTS: 

9.  That, in continuation of the above, under the Swachh 

Bharat Mission (Urban), a Utility Water Management 

Project (Sewage Treatment Plant – STP) amounting to 

Rs. 3637.00 lakh was administratively and 

technically sanctioned by the Directorate of Urban 

Administration and Development, Bhopal vide Letter 

dated 10.06.2025. 

10. That pursuant to the said sanction, the Municipal 

Council, Balaghat invited online tenders for the 

construction of the STP vide Notice No. 

2025_UAD_435347_1 dated 07.07.2025, which was duly 

published in newspapers, and received six bids within 

the stipulated period. The tenders were technically 

evaluated by the Team Leader, PDMC South Zone Aarvee 

Stup (Letter No. 02739 dated 09.09.2025) and examined 

by the Executive Engineer, UADD, Jabalpur Division. 

11. That upon evaluation, the lowest bid amounting to 

Rs. 27,73,92,006/- was received from M/s West India 

Construction Company, which was found to be in 

accordance with prescribed norms, and therefore, the 

Municipal Council, Balaghat has forwarded the 

proposal to the State Level Technical Committee 

(SLTC) for approval of the said lowest rate. Copy of 
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the letter dated 16.09.2025 is marked and annexed 

herewith as Annexure R/1. 

12. That, subsequently, after due technical evaluation 

and recommendation by the appointed consultants and 

the Divisional Office, the proposal for approval of 

the lowest rate and award of work was examined and 

forwarded to the State Level Technical Committee 

(SLTC) through the Directorate, UADD, Jabalpur. 

13.  That, the State Level Technical Committee, after due 

consideration, vide its communication dated 

17.09.2025, has approved the lowest tender rate 

amounting to Rs. 27,73.92 lakh (10% below the 

sanctioned cost) and finalized M/s West India 

Construction Company as the successful contractor 

for execution of the said STP project under Swachh 

Bharat Mission (Urban) 2.0. Copy of the letter dated 

17.09.2025 is marked and annexed herewith as Annexure 

R/2. 

14. That, pursuant to the approval granted by the State 

Level Technical Committee, Answering Respondent has 

issued the work order in favour of M/s West India 

Construction Company, and the execution of the Sewage 

Treatment Plant (STP) project has duly commenced at 

site. The construction activities are presently 

ongoing, and photographs depicting the current 

status of work at the project site are marked and 

annexed herewith as Annexure R/3.  

15. That, the progress reflects continuous efforts and 

bona fide compliance by the Municipal Council, 

Balaghat in coordination with UADD, towards 

establishment of the STP as per the directions of 

this Hon’ble Tribunal and under the framework of SBM 

(U) 2.0. 
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16. That the instant Action Taken Report is supported by 

way of an Affidavit. 

PRAYER 

In view of the foregoing facts and circumstances, it is 

most respectfully prayed from this Hon’ble Tribunal that 

the Compliance Report of answering Respondent No. 1 – 

Municipal Council, Balaghat be taken on Record in the 

interest of justice and fair adjudication of the matter. 

 

DATE:     .11.2025 

PLACE: BHOPAL (MP) 

                           
                           ROHIT SHARMA 

COUNSEL FOR ANSWERING RESPONDENT 
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